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[Shri Moturu Hanumantha Rao] 

10 crores of rupees per month is required to 
make it survive with minimum production, 
that is not coming forward. If this unit which 
is producing 40% of the IDPL medicines, 
which are nowhere produced by the private 
firms, is to be closed down, it would be a 
calamity for the common patients of our 
country. If this unit is to pay all arrears and 
interests as stipulated, there is no alternative to 
closing down. There will be further 
retrenchment and the prices of drugs will go 
up sky-high at the will   and   pleasure   of   the   
multinationals. 

So, if the Government is serious to protect 
the people of this country with medical 
services, it should rise to the occasion on a 
war-footing. The Government should take 
steps to see that all arrear payments are 
deferred. From now on a minimum of Rs. 10 
crores should be given to the plant every 
month for six months for it to survive. If all the 
skilled personnel are allowed to retire and join 
the private enterprises, even the minimum 
production aimed at would dwindle to nothing. 
Unless the Government of India makes it a 
point to subsidise and maintain this national 
plant, it would be completely abdicating its 
responsibility to control even other life-saving 
drugs. The Government can monopolise 
certain specifics and sell them at subsidised 
rates to maintain a fair-price drug market. That 
would be of great help. All other goody-goody 
words about saving the public sector by the 
Government is a mere hoax on the people. 
Thank you. 

SHRI   SHABBIR   AHMAD   SALARIA 
(Jammu and Kashmir) : I associate myself with 
this. 
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Curtailment in Gas Supply to Tata Electric 
Companies  Ltd.   by  ONGC 

SHRl VIREN J. SHAH (Maharashtra) : 
Madam Vice-Chairman, I want to mention 
about the peculiar situation that has arisen due 
to electric power shortage in Greater Bombay 
and certain parts of western India. And the 
reason given for this, as reported by the 
'Financial Express' of 3rd July in their main 
lead story is that the Oil and Natural Gas 
Commission had cut the supply of gas to the 
Tata Electric Companies Limited from 1.5 
mmcmd to 1 mmcmd. The effect of that has 
been that 3.00 P.M. immediately the power 
availability with the system there has gone 
down which has affected not only the 
domestic usage but much more so the usage 
for even the local trains and manufacturing 
activities. As you know, Greater Bombay 
gives the highest revenue to the Government 
of Tndia. At that time, oa July 2nd, the ONGC 
sources—I quote-pointed out that 'the scene 
will be Hear in a week's time'. A week has 
passed and yet there is no clarity as to what is 
going (o happen and what sort of alternative 
source of supply will be made to the Tata 
Electric Companies in Bombay area to meet 
their requirements of power. The news report 
also says that a high-level delegation of the 
Government of Maharashtra met the Minister 
of Petroleum and Natural Gas in New Delhi. 
The situation is bad as the additional quantity 
of 30,000 tonnes of Low Sulphur Heavy Stock 
supply from Koyali near Baroda has not been 
fulfilled by the Centre, which was promised. 
My purpose  of drawing  the  attention  of this 

 


